Declaration of Assets in the form of real estate or investments as per the Full
Court resolution dated 7" May, 1997 and re-iterated on 8th July, 2008.

A. Name of Judge: Mr.V.B. Gupta
B. Spouse:
C. Name(s) of Dependent Family Members and relationship: ‘NIL
C1 Dependant No.1:
C.2 Dependant No.2:
1. Real Estate (immoveable property) -
1.1 Real Estate (immoveable property) of the Judyge
S.No. | Description . , Remarks
1. One and a half storey built-up house in Bank Enclave, | (i) Land was allotted in the
Delhi on a plot measuring 133.33 Sq.Yds. year 1979-80 being member of
: Cooperative Housing Society.
(ii) The construction was
completed in the year 1986 |
after obtaining loan from Delhi
Government.
1.2 Real Estate (immoveable property) of the Judge and his Spouse (Jointly)
S.No. | Description : Remarks -
1. 292 Sq.Mtrs. of plot of land in Judges’ Cultural and | The land was allotted being
Welfare Organisation in Greater Noida, on which a | member of Sociéty in the year
house is being constructed 2003.
2. Investments
2.1 Investments of the Judge .
2.1.1 Shares
S.No. | Description Number | Remarks
1. BEML LIMITED 16
2. | BHAGAWATI OXYGEN 400
3. BPCL 44
4. | FINDLEX INDUSTRY 200
5. FUTURE CAPITAL 8
6. | HOUSING DEVELOPMENT 101
7. ICICI ‘16

- ________ ____ _ _______ ___ ____ ____ __ ]
Asset Declaration Form of Justice V.B. Gupta

Page 1 of 5




8. ICICI BANK LTD. . 75
9. IG PETRO ) ‘ 100
10. INDIABULLS POWER L 1500
11. -'| INDIAN ACRYLICS 100
12. | IC ' , 105
13. KESORAM TEXTILE o 51
14. | LARSEN AND TOUBRO , 200
15. | MUNDRA PORT : ’ 15
. 16. MYSORE PETRO . 120
17. NAGARJUNA FERTILIZER 200
18. NHPC LIMITED o . -1 713
19. ONGC . 49
- 20. RAYMOND : 110
21. RELIANCE CAPITAL : . 11.
22. RELIANCE COMMUNICATION 222
- 23. RELIANCE INDUSTRIES 458
24. RELIANCE INFRASTRUCTURE 16
25. RELIANCE NATURAL 222
26. | RELIANCE POWER : . 27
27. ROLLATAINERS ‘ 77
28. TAMITA CONSTRUCTION ‘ 125
29. | TATA CAPITAL LTD. L , 50
30. | TATA CHEMICALS ' 80
31. TATA CONSULTANCY : ‘ 68
32. TATA MOTORS : 169
33. TATA STEEL LTD. ' 41
34. USHA INDIA - - 160
35. UTI - EQUITY FUND ) . | 300
36. UTI - MASTERSHARE 960
2.1.2  Mutual Funds
S.No. | Description Purchase Value Remarks -
1. Reliance —' Natural Resource Rs.45,000
2. SBI - Infrastructure Fund : Rs.25,000
3. Tata - Indo Global Infras Rs.10,000
4. UT! = Infrastructure Adva Rs.30,000
5. Birla Sunlife Rs.10,000
6. Standard Chartered : Rs.20,000
7. Morgan Stanley ’ Rs.40,000
8. | Canara Rebeca ' Rs.10,000

2.1.3 Deposits and other Financial Investments

S.No. Description ‘ _ ' Number/ Weight/ " | Remarks
Amount
1. Fixed Deposit Rs.50,000
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2.2 Investments of the Judge’s Spouse

2.2.1  Shares
S.No. | Description , Number | Remarks

1. | ADITYA BIRLA NUVO 27
2. | ALCHEMIST 200
3. | ASCU ARCH TIMBER ' 50

4. | ASCAN GRANITO 200
'5. | ATLAS COPCO : 72

6. | BANK OF MAHARASHTRA 100
7. | BEML LIMITED ‘ e |16

8. | BHARAT HOTELS _ ‘ 300
9. | BPCL © 1100
10. | BRIGADE ENTERPRIES : ‘ 32
11. | CAIRN.INDIA LTD. 140
12. | CIBA INDIA LTD. ’ 45
13. [ CIPLA o - 200
14. | CITY UNION BANK ' | 2000
15. | DICINDIA 53
16. | DONEAR INDS LTD. _ 500
17. | EASTERN SILK 2000
18. | EH | 500
19. | FINOLEX CABLES 1500
20. | GLAXOSMITHKLINE 160
21. | GOLDIAM INTERNATIONAL 200
22. | GRASIM INDUSTRIES : 7

23. | HINDALCO 151
24. | HINDUSTAN UNILEVER - 200
25. | HONEYWELL AUTOMATION \ 50
26. | HOTEL LEELA 1500
27. | HOUSING DEVELOPMENT 101
28. | IDFCLTD 166
29. | INDIAN HOTELS ‘ | 246
30. | INDIAN HOTELS 100
31. | INFOSYS : 10
32. |{ITC _ ‘ 105
33. | JET AIRWAYS 14
34. | KARUR VYSYA BANK 981
35. | KESORAM TEXTILES - , 22
36. | LARSEN AND TOUBRO 200
37. | MALANPUR STEEL ' 77
38. | MERCATORLINES = . - 300
39. | MRD-TEK LTD. R 100
40. | NHPC LIMITED 713
41. | NOVARTIS o - 92
42. | OSWAL CHEMICAL ‘ 150
43. | PARSVNATH DEVELOPER 20
44. | RAYMOND 31
45. | RELIANCE INDUSTRIES 14
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46. RELIANCE POWER ' 27
47. | ROLLATAINERS I 122
48. S.A.L. STEEL LIMITED _ | 500
49. | SOBHA DEVELOPERS 10
50. SPL INDUSTRIES ] : o 100
51. SUMAN MOTELS - . 100
52. SURANA TELECOM : : ) 500
53. SUVEN LIFE SCIENCE - 1 500
54. | SUZLON ENERGY LTD. ) 500
'55. | TAJ GVK HOTELS ' _ 300
56. TATA CAPITAL LTD. 50
57. TATA CHEMICALS ' 300
58. | TATA CONSULTANCY - 68
59. | TATA ELXSI _ 200
60. | TATA MOTORS e | 65
- 61. TATA STEEL LTD. , 80
62. TRANSFORMERS AND ’ . 15
63. USHA INDIA 160
64. UTI - EQUITY FUND 300
65. UTI-MASTERSHARE 199
66. VEDANT HOTELS LTD. i 11800
67. | YASH PAPERS LTD. o 546
2.2.2 Mutual Funds
S.No. | Description . Purchase Value Remarks
1. Reliance — Equity Advantage : Rs.25,000
2. SBI — Infrastructure Fund . Rs.25,000
3. | Tata-Indo Global Infras | Rs.10,000
4, Standard Chartered . | Rs.10,000
5. Morgan Stanley v » Rs.40,000
6. | Canara Rebeca : Rs.10,000 -
7. IDFC Rs.10,000

2.2.3 Deposits and other Financial Investments

S.No. | Description Number/ Weight/ Remarks
Amount
1. Fixed Deposit Rs.50,000
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3. - Other remarks

31 Taken a loan of Rs.15 Lakhs from a Nationalised Bank for the purpose of construction of
house in Greater Noida. .

Signature of the Judge:

Date: 02" February, 2010
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